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I, the Chairman of the C.ommittee on Private Memben' Bills and Resolutions having 
been authorised by the Committee, preaent on their behalf this their Fifty-third Report. 

2. The Comm;ttee met on the 7th December, 1964 to consider allotment of time to 
the Resolutions set down in the List of Business for Friday, the 11th December, 1964. 

S. The Mem.ben whose resolutions had been included in the List of Business for the 
I Ith December, 1964, had been invited to present their views on the resolutions before 
the Committee. Shri Naval Prabhakar attendled the sitting. 

4. The Committee recommend the allocation of time as follow.:-

(1) R.etolution regarding Withdrawal of jeep& from c.omm.unity 
Development Blocb 

(2) Resolution regarding Abolition of Contract Labour system 

(5) Ret0lution regarding Govermnent Stores 

(4) Resolution ~ding Continua~ of English 

2 hours. 

li houn. 

2 houn. 

2 hours. 

NEW Da.m:; 
Decembn" 1, 1964. 
Agralld'JdM 16, 1886 (SOU). 

S. V. KRISHNAMOORTHY RAO, 
Chaimian, 

Committee on Priva~ Member$' 
Bills and Resolutions. 
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